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Final Decision : Dismissed

Judgement

1. The appellant stands convicted for the offence punishable under Section 307
IPC and have been sentenced to undergo RI for 5 years and fine of

Rs.500/- with default stipulation, vide judgment dated 17.12.2008 passed by the
Sessions Judge, Durg, in Sessions Trial No.38 of 2008.

2. The counsel for the appellant submits that the appellant has completed his
substantive jail sentence and was released from jail in the month of

October, 2011. She further submits that after his completion of jail sentence, in
spite of making best efforts to contact him, there is no response from

his side. The appellant does not appear to be keen in contesting the appeal. It
appears that the appellant has lost interest in challenging the impugned

judgment of conviction as he has already completed the entire jail sentence and
have been released from jail.

3. In view of the aforesaid factual matrix of the case, since the appellant has
already undergone the entire substantive sentence and released from jail,

this court is of the opinion that nothing further remains to be considered in this
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case. Nor is the appellant showing any keen interest in pursuing the

appeal inspite of being out of jail. The appeal thus, by efflux of time has now
become infructuous.

4. Accordingly, the appeal is dismissed as having become infructuous.
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